IN THE SUPREME COURT OF | NDI A
CIVIL APPELLATE JURI SDI CTI ON

ClVIL APPEAL NO. 7634 CF 1999

COWMM SSI ONER OF CENTRAL EXCI SE, NEW DELHI Appel | ant (s)
: VERSUS:
M S. BHARAT FOAM UDYOT PVT. LTD. Respondent (s)
ORDER

Learned counsel appearing for the Conmm ssioner of
Central Excise submts that this appeal is fully covered
by a judgnment of this Court in the case of Collector of
Central Excise, Meerut vs. Maruti Foam (P) Ltd., 2004 (6)
SCC 722. In view of the statenment nade by the |earned
counsel, this appeal is disposed of in terns of the
judgnent delivered by this Court in Collector of Centra
Exci se, Meerut vs. Maruti Foam (P) Ltd. (supra), |eaving

the parties to bear their own costs.
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( DEEPAK VERMA)
New Del hi ;
Sept enber 29, 2011.



